Annexure- 6: Other stakeholders, if any (other than financial creditors and operational creditors)

Notes:

1. All claims received from any other stakeholder either by hard copy or in soft form have been
considered.

2. The claims have been verified by the Liquidator based on the evidence/ information/proof
/details/invoices towards which the claims have arisen, submitted by the respective stakeholder. The
amount does not necessarily match with the books of accounts of the Company.

3. The claim amount admitted is subject to further scrutinization based on subsequent information/
documents sought from the Corporate Debtor/ creditors, and the Liquidator may modify/ correct the
list of claims, on the directions of the NCLT, or otherwise.

4. The debts or dues of these stakeholders are unsecured.
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Amount inX lakhs

Steel >=§o:n< of
1 |India-Rourkela Steel Others 0os1 10/01/2018 3,276.74 - Unsecured NA NA NA 3,276.74 -
Plant
Steel Authority of
2 |India-Rourkela Steel Others 0s2 10/01/2018 1,249.26 945.19 Unsecured NA NA NA 25% 304.07 -
Plant
Indian Oil
3 . Others 0s3 20/05/2022 1,995.03 1,995.03 Unsecured NA NA NA 52% - o
Corporation Ltd.
Madhya Pradesh
4 [Poorva Kshetra Others os4 15/09/2020 4,619.27 884.46 Unsecured NA NA NA 23% 3,734.81 -
Vidyut Vitran
Company Limited
Total 11,140.30 3,824.68 100% 7,315.62
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